MTRAL ADMIHISTRATIVE TRIBY W&AL
ERNAKULAM BERCH
Common Crder in :
O.A RS, 327/2007, 305/07. 206/07 and 307/07

Dated Thursday the 23" day of August, 2007.
CORAM :

HOR'BLE SHR! GEORGE PARACKER, JUDICIAL »‘u‘”"W‘drP

QA MO 327107

NMint . ‘
Seo‘iion O‘ﬁr*er (achoc), ;
Office of the Accountant General (A& Kersla, :
Dfanrh ﬂfﬂre richur - -
Residing at No.35/983, Plakkat Lane, Trichur. © .. Applicant
By Advocate Mr.T.C ”‘.G.\Mamy '
b Vs,
1 Union of india represented by

Complrolier & Auditor General of india
MNew Delhi

2 The Accountant General A E  Kerala |
sha:umnant‘iapuram‘ : - i

3 Antony Flemmy Mathew
Senicr Accountant, pr a‘-snutlvm the '
QOffice of the Accountant General {A&E) Ker c.la
- Trichur, Kerala, o R Re tmspendents
By Advacate Mr TPM | Khan SCGSC

O.A.No: ’5?5;‘&?

1= 3; Javakumar

Section Officer(ad-hoc), o -
Office of the Accountant General (ARE), Kerala, f
Kaloor, Ermakular | '
Residing al No.C-10, Accountant General's '
Cffice Staff O uar‘r:«rs Kaloor, Ermakulam. - L Applicant
By Advocate Mr.T.C.G.Swamy

Vis.
1 Unicn of indis represented M

Comptroller & Auditor General of India
New Delhi |

v



N

)
<

The Accountant General ARE), Kerala
Thiruvananthapuram

3 Antony Flemmy Mathew
Senior Accountant, presently in the
Office of the fAccountant General (A&E) Ke! a%a,
Trichur, Kerala : .. Respondents

By Advocate (Mr. TPM | Khan SCGSC(R 1&2)
Wir.S.Radhakrishnan (R-3)

0.A.No.:206/07

V. S.8anthoshkumar

Sr.Accountant,

Ofo AG (A&E), Kerala, Kaloor, Emakulam

Residing at No.C-10, Accountant General's

Office Staff Quarters, Kaloor, Emakutam.  ~ _.Applicant.

By Advocate Mr.T.C.G.Swamy
Vi/s.
1 Union of India represented by

Comptroller & Auditor General of India
New Delhi

2 fhe Accountant Generai A&E), Kerala
Thtrunnanthapuram_

3 Antony Flemmy Mathew
Senior Accountant, presently in the '
Office of the Accountant General (A&E), Kexa'a
Trichur, Kerala '

4 Johny Mathew

Sr.Accountant,
Office of the Accountant General (A&E), L(exala
Main Office, Thiruvananthapuram. Respondents

By Advocate : Mr. TPM | Khan SCGSC(R 1&2)
Mr.S.Radhakrishnan (R-3)



SRR SE T g T . o : T TR TR RN R o B . e a e

’ O.A.N0.:307/07

N.A Viswajit

Sr.Accountant,

Office of the Accountant General (A&E), Kerala,

Kaloor, Ernakulam,

Kesiding at Padakkara House,

Sree Kiishna Temple Reoad, Kumbalangi, '
Kochi-682 007, _ ... Applicant.

By Advocate Mr.T.C.G.Swamy ; ‘
Vs,
z ‘Union of India mpremnt@ d py :
- Comptreller & Auditor General of India

New Delhi

2 The Accountant General AXE), Kerala
Thiruvananthapuram

3 7 Anteny Flemmy Mathew f
Senicr Accountant, prasently in the )
o -Office of the Accountant General (A&E) Kerala,
< . Trichur, Kerala

4 | . Mahoj;B.w ‘

Seqnjor. Accountant,
Dffice of the f—‘%{:coun ant General . {; \&x.,, Kerala,
- Kottayam . Respondents

By zﬁv:zvoraté ‘NG TREM | Khan SCGS ”t? 1&2)
f\/er S.Radhaknshnan (R-3)

. The apph cdtzon mvmg peen heard on 2382007 the Trnbunal, on the S’ame
day dr:h\ff‘mﬁ t*w muowmg |
Sl (Q DER)

=i

Hor'ble ::;.'m 190?@*" Faracmn, Judicial Member

/—\’i ‘rhe@f\ DA me identical in nature Al the appiicants are
g 4 ;evmd o\/ the v ery z*me /infzeyur» AT Sec ‘uonai Qrd@r dated 3/5/2007

' b\/ wmm they mdva been fransieired 1o d}ﬁerem siaiions.  Counsei for

Tl




3
Applicants has fairly submitied fhat their rsrue arwef. am i‘wing sorted out
by lhe fespondems nemsa:ves and hp wouzd like to w ;thurawn these OAS

The respondents oounoe! has no omw ion for this course ot action.

Acoordmjy

all these four (JAS are dlamrsqed as wnthdra\m.___.*m...

There fshasi be no orders as to vosts g . «
GEORGE PAR/B(‘KI:\‘ ‘

JUDICIAL MEMBER



